IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 17.01.2026

SL . [Name of Date of NOtlfled
No.|Applicant C.A.No. Application Case No. Fee amount
PP PP to be paid

Rejec
Status

|P MUDULI 13532/2026|17.01.2026 |ABLAPL/14479/2025 |10

| |
|2 INK SATAPATHY |3533/2026|17.01.2026 ABLAPL/288/2026 |10 | |c |
3 |BK GOCHHAYAT [3538/2026(17.01.2026 |ABLAPL/263/2026 |10 | c |
‘4 Eiﬁ?iA FPRASAD 3540/2026‘17.01.2026 ABLAPL/264/2026 ’10 ‘ ‘c ‘
5 |c saMAL 13546/2026|17.01.2026 |[WP(C)/36998/2025 [10 | c |
6 |s.K.saHOO 13579/2026(17.01.2026 |FAO/117/2025 o | c |
7 |s.K.saHOO 13580/2026(17.01.2026 |CRLMC/3322/2025 |10 | c |
8 |S.SWAIN 13583/2026|17.01.2026 |FAO/117/2025 0 | c
9 |M.R.ROUTRAY |3586/2026|17.01.2026 |CRLREV/826/2025 |10 | c |
10 |SK.SAMIM |3587/2026|17.01.2026 |CRLMC/4611/2025 |10 | c |
11 |P.KUMAR 13589/202617.01.2026 |CRLMC/4611/2025 |10 | c |
12 |S.K.BEHERA  |3590/2026|17.01.2026 |WA/1884/2025 0| c |
13 |T.K.MOHANTY |3591/2026|17.01.2026 |CMP/189/2025 0| c |
14 |L.DASH 13593/202617.01.2026 |CMP/2020/2025 0| c |
15 |P.K.MOHANTY |3594/2026|17.01.2026 |CMP/71/2026 0| c |
16 |M.NAYAK 13595/2026(17.01.2026  |CRLMC/150/2026 0| c |
17 |S.R.BARIK 13597/2026|17.01.2026 |CRLMC/3144/2024 |10 | c |
18 |B.DAS 13599/2026(17.01.2026 |CRLREV/15/2026 0 | c |
19 |R.K.SAHU 13601/2026|17.01.2026 |CMP/9/2026 0 | c |
20 |T.K.MOHANTY [3602/2026(17.01.2026 |CMP/1696/2025 0 | c |
21 |S.SWAIN 13603/2026(17.01.2026 |FAO/362/2024 10 | c
22 |P CH DAS 13608/202617.01.2026 |CONTC/3819/2025 |10 | c |
23 |G R PATRA 13611/202617.01.2026 |WP(C)/14644/2017 |10 | c |
24 |T.K.BISWAL  |3614/2026|17.01.2026 |WP(C)/12110/2022 |10 | c |
25 |s R SETHI 13620/202617.01.2026  |[WP(C)/37259/2025 |10 | c |
26 |B K PANDA 13621/202617.01.2026 |[WP(C)/37259/2025 |10 | c |
27 |J P KAR 13623/202617.01.2026  |[WP(C)/398/2026 0| c |
28 |P K PAL 13624/202617.01.2026  |[WP(C)/422/2026 0| c |
29 [RNORANIEN 13626/2026(17.01.2026 R (C)/1142/2026 |10 c
30 [DASONANIAN13627/2026(17.01.2026 WP (C)/1144/2026 |10 c
31 |B DAS 13628/2026|17.01.2026 |WP(C)/1568/2026 |10 | c |




32 |P K LENKA 13636/202617.01.2026 |[FA0/272/2021 0| c |
33 |D PATTNAIK  [3638/2026(17.01.2026 |FAO/272/2021 0 | c |
34 |A K SWAIN 13640/202617.01.2026 |[WP(C)/28016/2022 |10 | c |
35 |P K PARIDA  |3641/2026|17.01.2026 |WP(C)/28016/2022 |10 | c
36 |B SWAIN 13642/202617.01.2026  |WPC (OAC) /2888/2018 (10 | c |
‘37 ‘géifiYOTIRMAY 3650/2026‘17.01.2026 CONTC/131/2024 ‘10 ‘ ‘c ‘
38 |A MOHANTY 13652/202617.01.2026 |TRP(C)/285/2025  [10 | c |
39 |A K BISWAL  |3654/2026|17.01.2026 |WP(C)/4661/2018 |10 | c |
40 |B C ANDA 13655/202617.01.2026 |CRLREV/168/2021  [10 | c |
41 [B C PANDA 13656/2026|17.01.2026 |CRLREV/168/2021 |10 | c |
142 |D SWAIN 13659/2026|17.01.2026  |[WP(C)/34067/2025 |7 | o
43 |s DHIR 13660/2026|17.01.2026 |[BLAPL/8006/2025 |10 | CH
44 |D NAYAK 13661/2026|17.01.2026 |CRLMP/1/2026 0 | SR
45 |P K MISHRA  |3662/2026|17.01.2026 |CRLMC/1427/2024 |10 | SR
46 |J P KAR 13663/2026|17.01.2026 |CMP/1452/2025 0 | SR
‘47 Ao KUMAR ‘3667/2026‘17.01.2026 CONTC/25/2026 ‘7 ‘ ‘U ‘
48 |J D MUDULI  |3694/2026|17.01.2026 |WP(C)/8067/2017 |7 | SR
49 |H K MOHANTA |3697/2026|17.01.2026 |WP(C)/28347/2022 |10 | SR
50 |DK BEHERA 13699/2026|17.01.2026 |ABLAPL/267/2026 |10 | c |
51 |N N MOHAPATRA |3702/2026|17.01.2026 |RSA/32/2023 0 | SR
52 |DK BEHERA 13704/2026 |17.01.2026 |ABLAPL/272/2026 |10 | c
53 |S. C. ROUTRAY |3706/2026|17.01.2026 |WP(C)/29336/2025 |10 | c |
54 |S. NAYAK 13708/202617.01.2026 |WP(C)/31566/2025 |10 | c |
55 |HK MALLICK  |3709/2026|17.01.2026 |ABLAPL/255/2026 |10 | c
56 |S K KAR 13710/202617.01.2026  |CRA/233/1992 0 | o
57 [0Sl NARAYANI3911/2026/17.01.2026  |aBIAPL/293/2026 |10 c

58 |B. K. SWAIN |3712/2026|17.01.2026 |WP(C)/37412/2025 |10 | c
59 iggiiANARAYAN 3713/2026|17.01.2026 |ABLAPL/292/2026 |10 C

60 |oISIh NARRYAN13915/2026(17.01.2026  |aBLAPL/295/2026 |10 c

61 |J P KAR 13716/2026/17.01.2026 |[RSA/483/2006 0| u |
62 |K. PARIDA 13717/2026 |17.01.2026 |WP(C)/550/2026 0 | c |
‘63 oonedtt ‘3718/2026‘17.01.2026 ABLAPL/290/2026 ‘10 ‘ ‘c ‘
64 |N. PARIDA 13720/2026 |17.01.2026  |WP(C)/549/2026 0 | c |
65 |P K BHUYAN  |3722/2026|17.01.2026 |WP(C)/17283/2016 |10 | S
66 |D SAMAL 13724/2026|17.01.2026 |ABLAPL/247/2026 |10 | c |
67 |K. PARIDA 13725/2026 |17.01.2026  |WP(C)/629/2026 0 | c |
68 |S. K. PAL 13726/202617.01.2026  |[WP(C)/37478/2025 |10 | c |
69 [P K BHUYAN  [3728/2026(17.01.2026 |FAO/70/2017 0 | R
70 |s. C. DASH  |3729/2026|17.01.2026 |WP(C)/37451/2025 |10 | c |




71 |P K LENKA 13731/2026|17.01.2026 |WP(C)/14662/2017 |10 | R
72 |s. C. DASH  [3732/2026|17.01.2026 |[WP(C)/37583/2025 |10 | c |
73 |P K LENKA 13733/2026|17.01.2026 |WP(C)/13777/2017 |10 | .
74 |P K LENKA 13735/202617.01.2026 |[WP(C)/19506/2016 [10 | v
‘75 ‘s CHOUDHURY ‘3736/2026‘17.01.2026 CRLA/479/2013 ‘10 é3é00,3*14.00‘U ‘
76 |K P BEHERA  |3737/2026|17.01.2026 |WP(C)/365/2013 10| v
77 |T. SWAIN 13738/2026(17.01.2026  |WP(C)/242/2026 10| c |
78 |P. K. MOHANTY [3740/2026|17.01.2026 |WP(C)/37807/2025 |10 | c |
79 |P.PARIDA 13741/2026|17.01.2026 |CRLREV/995/2025 |10 | c |
80 |B. K. DAS 13742/2026|17.01.2026 |CMP/2013/2025 10| c |
81 |s. BEHERA 13743/2026(17.01.2026  |[WP(C)/37427/2025 |10 | c |
82 |S. K. BISWAL |3744/2026|17.01.2026 |WP(C)/36491/2025 [10 | c
83 |S. SWAIN 13745/2026|17.01.2026 |WP(C)/36944/2025 |10 | c |
84 |S. C. BISWAL |3747/2026|17.01.2026 |WP(C)/34489/2025 |10 | c |
85 |B. K. MOHANTY |3748/2026|17.01.2026 |WP(C)/24026/2025 |10 | c |
86 |D. K. BEHERA |3750/2026|17.01.2026 |WP(C)/1085/2026 |10 | c |
87 |D. K. BEHERA |3751/2026|17.01.2026 |WP(C)/1081/2026 |10 | c |
88 |D. K. BEHERA |3752/2026|17.01.2026 |WP(C)/1016/2026 |10 | c |
89 |D. K. BEHERA |3753/2026|17.01.2026 |WP(C)/1023/2026 |10 | c |
90 |N. MALLICK  |3754/2026|17.01.2026 |WP(C)/1416/2026 |10 | c |
91 |N. MALLICK  |3755/2026|17.01.2026 |WP(C)/1419/2026 |10 | c |
92 |N. MALLICK  |3756/2026|17.01.2026 |WP(C)/1431/2026 |10 | c |
93 |N. MALLICK  [3757/2026|17.01.2026 |WP(C)/1435/2026 |10 | c
94 |[R. K. SAHU  [3759/2026|17.01.2026 |WP(C)/35478/2025 [10 | c
95 |R. K. PATI  [3760/2026|17.01.2026 |WP(C)/35478/2025 [10 | c
96 [B. K. PARDHI |3761/2026|17.01.2026 |WP(C)/818/2026 0 | c
97 [B. K. SINGH [3762/2026|17.01.2026 |WP(C)/1155/2026 |10 | c
‘98 gATiéATHY ‘3763/2026‘17.01.2026 WP (C) /17786/2025 ’34.00 ‘ ‘c ‘
99 |A. B. MALLICK|3764/2026|17.01.2026 |WP(C)/1006/2026 |10 | c
100 |[S. K. BISWAL [3765/2026|17.01.2026 |WP(C)/1117/2026 |10 | c
101 |A. B. MALLICK |3766/2026|17.01.2026 |WP(C)/1007/2026 |10 | c |
102 M. C. MISHRA [3767/2026|17.01.2026 |WP(C)/955/2026 110 | c |
103 M. C. MISHRA |3769/2026|17.01.2026 |WP(C)/953/2026 110 | c |
104 [N. MALLICK  |3770/2026|17.01.2026 |WP(C)/1411/2026 |10 | c |
105 [N. MALLICK  |3771/2026|17.01.2026 |WP(C)/1415/2026 |10 | c |
106 [N. K. ROUT  |3772/2026|17.01.2026 |WP(C)/20/2026 110 | c |
1107 |G. ROUT 13776/202617.01.2026  |[WP(C)/37234/2025 [10 | c |
1108 |KSHITISH 13777/2026|17.01.2026 |WP(C)/22536/2025 |10 | c |
1109 |[S. NAYAK 13778/202617.01.2026  |WP(C)/33480/2025 |10 | c |
110 [B. K. SINGH [3779/2026|17.01.2026 |WP(C)/37317/2025 |10 | c |
111 |[S.K. SAMAL  |3782/2026|17.01.2026 |WP(C)/942/2026 0 | c |
112 |A. MOHANTY  |3783/2026|17.01.2026 |WP(C)/814/2026 0 | c |




113 |[P. K. SWAIN |3784/2026|17.01.2026 |WP(C)/1068/2026 |10 | c |
1114 [H. s. DEO 13785/2026|17.01.2026 |[WP(C)/37579/2025 |10 | c |
115 |[P. K. SWAIN |3786/2026|17.01.2026 |WP(C)/20518/2025 |10 | c |
116 [B. K. PATI  |3787/2026|17.01.2026 |WP(C)/28623/2025 |10 | c
117 [B. K. PATI  [3788/2026(17.01.2026 |WP(C)/28641/2025 [10 | c |
118 [B. K. PATI  |3789/2026|17.01.2026 |WP(C)/28932/2025 |10 | c
119 [p. K. BEHERA [3790/2026(17.01.2026 |WP(C)/36316/2025 [10 | c
120 |[S. K. PRADHAN |3791/2026|17.01.2026 |WP(C)/36444/2025 |10 | c |
121 |S. K. PRADHAN |3792/2026|17.01.2026 |WP(C)/35922/2025 |10 | c |
122 |S. K. PRADHAN |3793/2026|17.01.2026 |WP(C)/36780/2025 |10 | c |
123 |B. DAS 13795/2026 |17.01.2026 |WP(C)/37679/2025 |10 | c |
124 |H. K. MOHANTA |3796/2026|17.01.2026 |WP(C)/35748/2025 |10 | c |
1125 [R. DAS 13797/2026|17.01.2026 |WP(C)/37302/2025 |10 | c |
126 M. M. NAYAK |3798/2026|17.01.2026 |WP(C)/19656/2025 |10 | c |
127 |J P KAR 13799/2026|17.01.2026 |0JC/6965/1995 0 | SR
128 |S C SUNDARA |3801/2026|17.01.2026 |CONTC/1014/2013 |10 | SR
129 |S C SUNDARA |3802/2026|17.01.2026 |WP(C)/1905/2006 |10 | o
130 |S C SUNDARA |3803/2026|17.01.2026 |[WP(C)/6829/2009 |10 | o
131 [B P PANI 13804/2026|17.01.2026 |ABLAPL/6664/2016 |7 | SR
132 |A K MISHRA  |3805/2026|17.01.2026 |WP(C)/1563/2026 |10 | o
133 |A K MISHRA  |3806/2026|17.01.2026 |WP(C)/1565/2026 |10 | o
134 |A K MISHRA  |3807/2026|17.01.2026 |WP(C)/1566/2026 |10 | oo
135 |A K MISHRA  |3808/2026|17.01.2026 |WP(C)/1571/2026 |10 | oo
136 |A K MISHRA  |3809/2026|17.01.2026 |WP(C)/1572/2026 |10 | oo
137 |B K DAS 13810/202617.01.2026 |CRLMC/5626/2025 |10 | oo
1138 M BARAL 13811/2026|17.01.2026 |WP(C)/37321/2025 |10 | R
1139 [K N SAHOO 13812/202617.01.2026 |OTAPL/50/2025 0| v
140 giE?J KOMAR  13813/2026(17.01.2026  |CONTC/26/2026 7 U

141 A0 KUMAR - 13814/202617.01.2026  |coNTC/122/2026 7 U
142 |R. K. SARANGI |3815/2026(17.01.2026 |WP(C)/11988/2025 |7 | R
143 R. K. SARANGI 3816/2026|17.01.2026 |WP(C)/24648/2025 |7 | o
144 R. K. SARANGI 3817/2026|17.01.2026 |ABLAPL/305/2026 |7 | o
| | | Total 11437

NIC




